\ 222
| TEM NO. 67 COURT NO. 9 SECTI ON XI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).32095/2011
(From the judgenent and order dated 21/04/2010 in CWP No. 8/ 2009 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW
MUNESHWAR AND ORS Petitioner(s)
VERSUS

STATE OF UP AND ORS Respondent ( s)
(office report on default)

Date: 20/11/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE T.S. THAKUR
(I N CHAMBER)

For Petitioner(s) M. Niraj Gupta, Adv.

For Respondent (s) M S Vi dhi International

M. MR Shanshad , Adv
M. Mikesh Ver ma, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Delay in filing process fee is condoned. Formal order and
cause notice shall now be issued to the respondents.

| (N. K. Coel) | |(Indu Bal a Kapur)
| Court Master | | Court Master
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